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(MR. DEPUTY CHAIRMAN in the Chair)

PaPeRS laiD On the table

MR. DEPUTY CHAIRMAN: Now, papers to be laid on the Table.

Outcome Budget (2014-15) of Ministry of Home Affairs

गृह मंत्री (श्री राजनाथ ससह) : महोदय, मैं गहृ मंत्रालय के सबंधं में 2014-15 के वष्द के खलए 

पखररामी बजट की एक प्रखत (अंगे्रजी तथा खहन्दी में) सभा पटल पर रखता हंू।

I. Memorandum of Understanding (2014-15) between Government of India and 
various Public Sector undertakings

II. Outcome Budget (2014-15) of Ministry of Labour and Employment

खान मंत्री; इस्पाि मंत्री; िथा श्रम और रोजगार मंत्री (श्री नरेन्द्र ससह िोमर) : महोदय, मैं 
खनम्नखलखखत पत्रों की एक-एक प्रखत (अंगे्रजी तथा खहन्दी में) सभा पटल पर रखता हंू:-

I. (i)  Memorandum of Understanding between the Government of India  
   (Ministry of Steel) and MOIL Limited, for the year 2014-15. 

[Placed in Library. See No. L.T. 208/16/14]

 (ii) Memorandum of Understanding between the Government of India  
   (Ministry of Steel) and Hindustan Steelworks Construction Limited  
   (HSCL), for the year 2014-15. 

[Placed in Library. See No. L.T. 209/16/14]

 (iii) Memorandum of Understanding between the Government of India  
   (Ministry of Steel) and KIOCL Limited, for the year 2014 -15. 

[Placed  in Library. See No. L.T. 210/16/14]

 (iv) Memorandum of Understanding between the Government of India  
   (Ministry of Steel) and the Steel Authority of India Limited (SAIL), for  
   the year 2014-15. 

[Placed in Library. See No. L.T. 206/16/14]

 (v) Memorandum of Understanding between the Government of India  
   (Ministry of Steel) and MSTC Limited, for the year 2014-15. 

[Placed in Library. See No. L.T. 205/16/14]

 (vi) Memorandum of Understanding between the Government of India  
   (Ministry of Steel) and the Rashtriya Ispat Nigam Limited (Visakhapatnam  
   Steel Plant), for the year 2014-15. 

[Placed in Library. See No. L.T. 66/16/14]
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 (vii) Memorandum of Understanding between the Government of India  
   (Ministry of Steel) and the National Mineral Development Corporation  
   Limited (NMDC), for the year 2014-15. 

[Placed in Library. See No. L.T. 65/16/14]

 (viii) Memorandum of Understanding between the Government of India  
   (Ministry of Steel) and MECON Limited for the year 2014 -15.

 [Placed in Library. See No. L.T. 207/16/14]

 (ix) Memorandum of Understanding between the Government of India  
   (Ministry of Mines) and the National Aluminium Company Limited  
   (NALCO), for the year 2014-15. 

[Placed in Library. See No. L.T. 204/16/14]

 (x) Memorandum of Understanding between the Government of India  
   (Ministry of Mines) and Hindustan Copper Limited (HCL), for the year  
   2014-15. 

[Placed in Library. See No. L.T. 203/16/14]

II. Outcome Budget, for the year 2014-15, in respect of the Ministry of Labour  
  and Employment. 

[Placed in Library. See No. L.T. 248/16/14]

I. Memorandum of Understanding (2014-15) between Ministry of Tourism/Other 
Organisations and india tourism Development Corporation ltd.

II. Outcome Budget (2014-15) of Ministry of Tourism

III. Outcome Budget (2014-15) of Ministry of Culture

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE; AND THE 
MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI SHRIPAD YESSO 
NAIK): Sir, I lay on the Table, a copy each (in English and Hindi) of the following 
papers:—

 I. (i)  Memorandum of Understanding between the Government of India 
(Ministry of Tourism) and the India Tourism Development Corporation 
Limited, for the year 2014-15. 

[Placed in Library. See No. L.T. 546/16/14]

  (ii)  Memorandum of Understanding between the Assam Ashok Hotel 
Corporation Limited and the India Tourism Development Corporation  
Limited, for the year 2014-15. 

[Placed in Library. See No. L.T. 541/16/14]
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